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Joint Inspection Report of Dairy Farms operating in residential colony of Chiranjiv
Vihar, Ghaziabad in pursuance of Hon’ble NGT, PB, New Delhi, order in the matter of
0.A. No. 989/2019, Ved Prakash Aggarwal Vs Municipal Commissioner, Nagar Nigam
Ghaziabad

1.0 Background:

The Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi, vide order dated
10.10.2019 in the matter of O.A. No. 989/2019, Ved Prakash Aggarwal Vs Municipal
Commissioner, Nagar Nigam Ghaziabad issued the following directions to CPCB, Uttar
Pradesh State PCB, District Magistrate, Ghaziabad and the Municipal Commissioner,
Ghaziabad:

“...Befofe we proceed further, we find it necessary to require a factual and action taken
report to be furnished by the CPCB, Uttar Pradesh State PCB, District Magistrate,
Gha;iabad and the Municipal Commissianer,phaziabad within one month by email at
Judicial-ngt@gov.in...”

In pursuance of aforesaid directions, a joint inspection of dairy farms operating in Sectors-2 &
3, Chiranjiv Vihar, Ghaziabad was carried out by the following officials on 7.11.2019:

i.  Shri Ajay Aggarwal, Scientist ‘E’, CPCB, Delhi
ii.  Shri Ankit Singh, AEE, UPPCB, Ghaziabad
iii.  Shri Jay Prakash Yadav, Tehsildar (Judicial), Sadar, Ghaziabad
iv.  Shri Narendra Kumar, Sanitary-Food Inspector, Nagar Nigam, Ghaziabad
v.  Shri Vinay Prabhakar, Scientist ‘B’, CPCB, Delhi
vi. - Shri Anshul Sharma, JE, UPPCB, Ghaziabad

Shri K.K. Singh, the representative of the applicant was also preécnt during inspection of the
area.

2.0 Status of dairy farms and related observations:

i. The Sectors-2 & 3, Chiranjiv Vihar are the residential colonics. The land owners have
rented their premises for the operation of dairy farms. These are small sized dairy
farms, may be around 15 to 20, and each having animal population upto 25-30
including adult cows, adult female buffaloes and calves.

ii. The joint team visited eight dairy farms operating in Sectors-2 & 3, Chiranjiv Vihar,
Ghaziabad and unit-wise details/observations are as follow:

S1. No. Name of dairy operator and Total no. of
address of dairy farms animals
7% Shri Ravindra S/o Shri Jagan Singh, 21
Sector-3
2 Shri Jitendra Nagar, 17
Sector-2
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1il.

v.

Vi.

Vii.

viii.
1%

3. Shri Indra Mohan Sharma S/o Shri Ram Mohan 29
Sharma,
A-3, Sector-2

4. Shri Ran Singh, 14
B-1, Sector 2

3. Near plot no. F-87/2, Sector 2 7

6. Shri Prempal S/o Shri Harpal, 15
Plot no. 445, Sector 2

7L Shri Dinesh S/o Shri Brahm Singh, 17
Besides plot no. 445, Sector 2

8. Shri Tejpal Chaudhery S/o Shri Sheeshpal, 12
Plot no. 240, Sector 2

All the dairy farms are running, illegally, without obtaining any license to operate
from local authorities.

There is no adequate infrastructure to ensure proper disposal of solid wastes and
wastewater,

. All the dairy farms collect dung from the floor of shed and dump the same to a

location near to railway line. Thereafter, municipality transport the same to Dr.
Shyama Prasad Mukherji Park, Bulandshahr Road, Industrial Area, Ghaziabad for
utilisation as manure in horticulture.

The floorings of the sheds are not properly paved (impervious) with a wastewater
collection system.

The wastewater generated from the dairy premises is discharged to a common drain
located between railway line & Sectors-2 & 3, which ultimately meets the River
Hindon. This drain also carries the untreated wastewater from households of
Chiranjiv Vihar,

No electronic meters are installed for water consumption by dairy farms.

The dairy farms, in general, do not follow the good housekeeping practices like
maintaining proper sanitary conditions, protecting dung from unwanted pests/insects
in order to minimize odour nuisance.

. The floor, feeding, water and air spaces available for each animal, in general, was not

adequate for standing, resting, loafing, exercising, feeding, watering and ventilation.
A few photographs showing the condition of dairy farms are given at Annexure-I.

Groundwater quality:

During joint inspection, grab samples of groundwater were collected from two bore-wells
located in Sectors-2 & 3, Chiranjiv Vihar, to assess the impact of wastewater on the
groundwater quality. The quality of groundwater is tabulated as follow:

SIL. Parameters | Location-1 | Location-2 | Standards/permissible limits as per
No. (237, (A-1/133, | IS-10500-2012
Sector-3) Sector-2) Acceptable Permissible
1. |pH 6.8 6.9 6.5-8.5 No relaxation
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2. | Conductivity, 798 841 : - --
pmho/cm
3. | TDS, mg/l 464 466 500 2000
4. | TSS, mg/ BDL BDL = =
5. | COD, mg/l BDL BDL = o=
6. | Chloride, 13 29 250 1000
mg/l ;
7. | Fluoride, 0.4 0.5 1.0 | B
mg/l
8. | PO4-P, mg/l 0.17 0.06 -- -
9. | NOs-N, mg/l 19.9 20.2 45 No relaxation
10. | Sulfate, mg/l BDL BDL 200 400
11. | Total 7.8 24 X 10? Shall not be -
Coliform, detectable in any
MPN/100 ml 100 ml sample
12, | Fecal <1.8 330 Shall notbe . --
Coliform, detectable in any
MPN/100 ml 100 ml sample
13. | Fecal 33 4.5 -- --
Streptococci,
MPN/100 ml

No abnormalities (except total & fecal coliform parameters) in monitored groundwater quality
(both locations) with respect to drinking water quality standards IS: 10500-2012 were
observed.

4.0  Wastewater/sewage quality:

It was observed that the untreated wastewater from households as well as dairy farms of
Chiranjiv Vihar finds its way to a drain located between railway .line and Sectors-2 & 3,
Chiranjiv Vihar, which ultimately meets the River Hindon. During joint inspection, grab
- samples of wastewater were collected from two locations of drain to assess the quality. The
quality of waste water is tabulated as follow:

S1. Parameters Upstream of drain Downstream of drain | The
No. (Latitude:28.663158N, | (Latitude:28.664547N, | Environmental
Longitude:77.467578E) | Longitude:77.469693E) | (Protection)
Rules, 1986,
Schedule-VI:
General
Standards for
Discharge of
Environmental
Pollutants in
Public Sewers
1. |pH 515 7.04 5.5-9.0
2. | COD, mg/l 284 264 -
3. | BOD, mg/l 81 72 350
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4. | TSS, mg/l 144 133 600
5. | TDS, mg/l 644 508 -
6. | Chloride, 79 98 -
mg/l
7. | NOs3-N, mg/l 215 1.96 -
8. | Sulfate, mg/l =) 64 -
9. | POs-P, mg/l 32 2.9 -
10. | Total 14X 107 33X 10° -
Coliform,
MPN/100 ml
11; |"Eecal FIEr0S 23 X 10° -
Coliform,
MPN/100 ml
12. | Fecal 23108 33 X 108 -
Streptococci,
MPN/100 ml

It should be ensured by the local authorities that untreated wastewater to be properly treated
before disposing-off.

5.0 Recommendations:

As the dairy farms are running, illegally, without obtaining any license to operate from local
authorities, the Nagar Nigam should carry out extensive survey of the area and ensure
immediate closure of the dairy farms being operated in the residential colonies of Chiranjiv
Vihar.

6.0 Action taken:

The Nagar Nigam, Ghaziabad have been issuing notices to the dairy operators to shut down
their dairies operating in Chiranjiv Vihar and also, imposing monetary penalties for illegal
operation of dairy farms. A list of such dairies which were issued notices/penalties is provided
at Annexure-II. The Nagar Nigam, Ghaziabad has also lodged FIR on 3/12/2019, to the Police
Station, Kavi Nagar for necessary actions against the nine dairy farm operators under the Public
Property Damage Control Act, 1984 and Air (Prevention and Control) Act, 1981 (Annexure-

‘A‘%/ﬁm M -

Ajay Aggarwal, Scientist ‘E’, Ankit Singh, AEE,
CPCB, Delhi UPPCB, Ghaziabad
A4,
J : N
J.P. Yadav, Tehsildar, Narendra ar, SFI,
Sadar, Ghaziabad Nagar Nigam, Ghaziabad
4



Annexure-I

Photographs of dairy farms operating in Sectors-2 & 3, Chiranjiv Vihar, Ghaziabad

; Powsred by : s
Photograph-1: Drain flowing between railway
line and Sectors-2 & 3.

s

Iihotograph-Z: Diry farm of Shri Ravindra
showing poor housekeeping practices.

T g 5 £ e By oeecam |
Photograph-3: Dairy farm of Shri Indra
Mohan showing limited space for animals.

<

Photolraph-4: Cow dung being transported
from Chiranjiv Vihar by the Nagar Nigam for

Shyam Prasad
Mukherjee park where cow/buffalo dung is
being used as manure for horticulture purposes.

utilisation as manure in horticulture.

Photograph-6: Grab wastewater sample being
collected from drain.
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Before we proceed further, we find it necessary to require a factual and
action taken report to be furnished by the CPCB, Uttar Pradesh State PCB,
District Magistrate, Ghaziabad and the Municipal Commissioner, Ghaziabad
within one month by email at judicialngt@ gov.in. A copy of this order be sent to
the CPCB, Uttar Pradesh State PCB, District Magistrate, Ghaziabad and the
Municipal Commissioner, Ghaziabad by email. The applicant may’ ‘furnish a
_separate set of papers each to the CPCB, Uttar Pradesh State PCB, District
Magistrate, Ghaziabad and the Municipal Commissioner, Ghazxabad and file
affidavit of service within one week.
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ANNEX URE -___771;
g N.C.R.B (wr.aft.3m.4f)
= D - NFA (A ata e
T INFORMA REPOR
{Under Secllon 154 Cr.P.C.)
v At i
(urT 154 2z wixm wigar & Agd)
1. District (Rren): mfdramar N Year (ad): 2019
FIR No. (v.4.R. 7.):2192 Dato &Timo of FIR (.5, # Rerarr)03/12/2019 17:30
2. _SNo. (mat) Acts (siffram) Soctions (reH(®)
1 kel ol e e sfottan, 1984 sAlEEee Ul S s
_ 2 R g gow Pane ot 1984 e S
3 oy (vuw Famw v ovad) stofraw, 1981 oo AR e e
4 WIZ @ 1860 e 1278
3. (a)Occurrence of offence (ITTiy & wza):
1. Day (fem1): Date From (11 @ ): Date To ( =i a@ ):
Time Period (@77 3@id): Time From (897 & ): Time To (€97 %)
(b)Intormation recelved at P.S, (71 SIgl F[=11 UTH % ):
Date (f&=ma ): 03/12/2019 Timo (8%@): 17:30 T3
(¢) General Diary Reference (Urs=mwar vy ):
Entry No. (vfaf? #.):058 Date & Time (f&71® afw wwa): 03/12/2019 17.30 7=

4. Type of Information (ga1 w1 wanr): Afda
5. Place of Occurrence (JEATEA):
1. (a) Direction and distance from P.S.(arn @ Zf 3 feam ):qd, 3 Reh Beat No. (diZ T0.):
(b) Address (Tan): &0 2 7 3 forsfra Rgm

{c) In case, outside the limit of this Police Station, then (Tf& arn WY & argz @ al):
Name of P.S.(4TAT T ATH): District(State) (Frer (tr=a)):

6. Complalnant / Informant (framaasai=meaf );
(8) Name (FTw): =1 M= QT
(b) Father's/Husband's Name([%a1 / afe &1 3mm) :

(c) Date/Year of Birth (w== frfa 1 ad ). 1979 {d) Natlonality (trftaen): wremr
(e) UID No. (gamsd) .):
() Passport No.(vraiuYé €.): Date of Issuo (1t &t H) AR

Place of Issue (JT8 & &1 T4 )
{g) Id detalls {Ration Card,Votar ID Card,Passport,UID No.,Driving License,PAN)

S.No.(w..) Id Type (g a3 @i ¥wr) _ 1d Number (vgars wean)
3 SR AL =
{h)Address (ge1):
S.No.(m.%.) Addross Type (Tt o1 wwmt) [Address (vm) S
1 [ofwmom AT TS AL HEAATT A, TN, ¢ G241 370
2 [wdiem | TR TR T TRIATT A, T TSR e SR e

b i e
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N.C.R.B [A.l.arraf)

(1) Occupation (smaura):
U) Phone number (FOMTY @)
T. Dotalls of known/suspected/unknown accused with full pariculars

(AT / Wi 1 srame 3rfvrgs @ g} Rreron affm avfw):
Accused More Than (3 st oF @ rftre g} at dean):

Mobile (WYaT3H %.):

LLF. (g afa wrf -f)

Present Address (ifara um)

§.No.(%.| Name {17 |Allas (IT=TH) I}::ﬂ-ﬂ“:-,':::;' | ]
1 2 e > {
% D] = "R o h. B-2 %0-02 Ry fapw o
7 Teeawiet . (T . mmowa (1. A-03 0-02 farda g afa |
’ : ___ | mRemee g qea |
3 | ] [Remmam: wmfegem 1. 8-12002 frrka Rew o
l [ TSI, I SR T l
4w fm aram: dhm 1. G-4 %0.02 Fordra forge 2 |
‘ = | | | mmBmeae g ezaem
.5 |pm = *’I e - (Mm@l (10 A27 30-02 frsda e |
| l:aE & W- L l@ﬁﬂ-‘m sl
6 |Pmmm s  [Remam dimem (1. @ 127 %03 fackm R o
| | : : |t ger wha sy
7 | g { e Renaram: girmfg |1, 123 40-3 Femaagn_mﬁi‘"m,/
_l e mAaTETE, 3 WE M, I :
| [ fem a7 : wawmm (1. G-126 203 Freda Rl
' T — — = 3 ‘ﬁm R @;ﬂﬁm,ﬁ%ﬂg
3 AW wgwdT 1. 88 #0-2 frcdts frgme o e,
% | miraraTE 3 v, v !

8. Reasons for dolay In reporting by the complalnanVinformant (FeTaasaf / Wm;{_ rraferé ehia e -

o & o)
9. Particulars of properties of Interost (Fafrirm wrafd w1 Ryare):
$.No. (#./Property Category (wuf [Property Type (rrafiy [Description (Ratery [Value(in Rs/-) (572 |
a) iy _ W) ed e T ha_ﬂn S

10.Total value of ﬁ;'opony {In ﬁs!-)‘trmﬁ‘f ml e T-'a[;ﬂ]

11.Inquest Report / U.D. caze No., If any (77 wifi gt Proté ) g8 wwon |, afy o ).

S:No.(®.  UIDB Number (3. ). um #,)

12.Flirst Information contents (vzm qaA1dza );

mﬁhmm-hﬁ.mﬁﬁﬁwmﬁmmﬁmﬂzlm-maﬁﬂﬁ%m

Frara arlu 30 T B v ot & s S e w=v T, e Ao sy

mmmg,ﬁm}me}?#qmm. T e qUT ATHATRT ITEL, - !
mmﬁmm@mmrﬁg.mu;@%fﬁtﬁ&%ﬁm@hﬁg oy

m#ﬁrﬂms.ﬁ%ﬂaaﬁhﬁmﬁmaﬁmmq}mﬁﬁmm

T T 3 2 A e b o i
e PEn B | 3m I eofs %ﬁqPrevenlE’F

ard "0 9212950559 8860335645 g=mp R m= arer

B R (S By
_TAT
mnﬁasfhmﬁm(mozﬂoa::rmalm

Property Demage Control Acl-1984 $t tr 273 3 =i aRd v o

osnzngmmfsmmﬁwmm_mﬁmmﬁmmﬁ E T FOFETE J07 1t e mPrgrare

hﬂaﬁkmﬂwﬁmnmmmm Frgre %0-02 & 03 aé-56 % 7w 1 s
R 2 02 AR 4 e amf A3 %0-02 F&;‘%E:;R:%? %mﬁiigg 2Mﬁtﬂa
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e terar B-127 20.03 Ritsher Rier 7 aftRvery gheay g 123 003

- LG 2
A-126 20-03 fircira Rigm o R wpmrdi firg 28 A9.02 FRrcdta WWQW%?Q%W igm

FTREATES TS ARDE FIT Sy sy A

; oo
2010 364 ““W;rﬂﬁamﬁ'“ﬁ“%,ﬁma

T et e i s 0 N e T
bR, 1 3, ; FaTE e
mmmﬁamﬁ%amm%?gmm ﬁ?, “mﬁ?ﬁ’ﬁmmmmmmm

E’r:t‘&ﬁ
.

ntloned at ltem

s s me
13.Action taken: Since the above Information reveals commission of offence(s) U/$ » yral & AE0 ¢

'ﬁ"‘ﬁmﬂ:?ﬂ}?mﬁ?ﬂmﬂﬁmmﬂg%mumﬁmm“ﬂ'z o

(1) Registered the Case and took up the Investigation;

(2) Directed (Name of 1.0.) (wtr arfiarrd) AT): KAPIL KUMAR
1o take up tha Investigation (

No.( .):0152291165
(3) Refused Investigation due to (a7 ¥ Ry ):

or (& wrev swTt Rear

{4) Transferredto P.S. District

on polint of Jurisdiction (%! g7 & wrm

F.LR. read over to the complainant / informant,admitted to be correctly recorded and a copy

complainant / Informant free of cost, (Freramami / yermam w wafidfit vz a wTé e, wgt & g

R.O.A.C.(3m. 3} .y .ft)
14, Signature/Thumb impression of the complalnant /

Informant.{firwstaaaal | qaammal & gema / 33 w1
fam):

13. Date and time of dispatch to the court (FZTAm 7 taw &7
et ale wwa):

: §1 (Sub-Inspector)
ﬂm%é}?aﬂéasmﬁiﬂ&“m’

given to the
wT A TH

f.'_‘" .f_"t ¥ ..\.-.-"‘.
gr?ai(m’ fOﬂlcur\n charge, Police Station
(=

Lk ERTIET)
Name (7T): PS KAVI NAGAR
Rank{Tz): | {Inspector)
No.(H.): ‘9354203416
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Item No. 10 -. . Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 989/2019

Ved Prakash Aggrawal Applicant(s)
Versus

Municipal Commissioner,

Nagar Nigam Ghaziabad Respondent(s)

Date of hearing: 10.10.2019

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL MEMBER
HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

For Applicant (s): Mr. Ved Prakash, Applicant in person

. ORDER
Grievance in this application is against operation of dairy farms
in residential colony of Chiranjiv Vihar, Ghaziabad. According to the
applicant, operation of such dairies is resulting in degradation of
environment and causing harm to the publié health. There are no
safeguards for solid and liquid waste management on account of

which there is pollution of air, water and soil.

We may note that identical case with reference to Delhi has
been dealt with by this Tribunal vide order dated 08.07.2019 in O.A

No. 46/2018, Nuggehalli Jayasimha v. Government of NCT of Delhi.

Before we proceed further, we find it necessary to require a

Ly



Commissioner, Ghaziabad within one month by email at judicial-

ngtwgov.in.

A copy of this order be sent to the CPCB, Uttar Pradesh State
PCB, District Magistrate, Ghaziabad and the Municipal

Commissioner, Ghaziabad by email.

The applicant may furnish a separate set of papers each to the
CPCB, Uttar Pradesh State PCB, District Magistrate, Ghaziabad and
the Municipal Commissioner, Ghaziabad and file affidavit of service

within one week.

List for further consideration on 13.12.2019. O.A No. 46/2018,
Nuggehalli Jayasimha v. Government of NCT of Delhi instead of date
earlier fixed in the said matter.

Adarsh Kumar Goel, CP
S.P Wangdi, JM
K. Ramakrishnan, JM
Dr. Nagin Nanda, EM
October 10, 2019

Original Application No. 989/2019
AK

I &




